
,.(HIGH couRT oF ASSAM, NAGALA-ND, Mizonnrr,r nrrro nnffin-Al PRADESH)

From

To,

Sub:-

Ref:-

Sir,

Shri Saptarshi Garg,
Jt. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Jogeswar Borah,
District & Sessions Judge,
Biswanath, Biswanath Chariali

Dated Guwahati, the

Extension of Earned Leave.

Your Letter No. DJ (BN) 7918 Dated 08.08.2023.

NO. HC. VIr-120/2001,7599/A

/L
( | August, 2023

with reference to your letter on the subject cited above, I am directed toinform you that you have been granted extension of Larned leave for 23 days w.e.f09'08'2023 to 31'08'2023, along with station leave permission, subject tosubmission of your leave application in prescribed format alongwith Leave AdmissibilityReport from the o/o the Principal Accountant General (A&E), Assam. Fufther, the chiefJudicial Magistrate cum civil Judge & Asst. sessions :udie, Biswanath Chariali, Biswanathand in her absence the next seniormost Judicial officei at the station shall continue toremain in charge of your couft and office tiil you assume charge.

Yours faithfully,

gL/-
JT. REGTSTRAR (VTGTLANCE)

, dated , ll_ oE-Lg
Copy to:-

The Principal Accountant Generar (A&E), Assam, Guwahati, for information
The Project Manager, Gauhati High Court, Guwahati.
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